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SHRI VASANT SATHE: While con-
gratulating Shri Vajpayeeji on the
good work that be is doing to continue
to maintain the image of our country
abroad and on receiving the invita-
tion to visit China. I would like to
know from him remembering his first
speeches about our land that is at
orsent in possesion of China, whether
he would ensure that first proper
steps will be taken to ensure that in
trying to restore the relationsship, we
do not skip in any way or slip in any
way in our interests.

SHR] ATAL BIHAR] VAJPAYEE:
promise to ensure that.
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SHRI JAGDISH PRASAD MATHUR:
I do not want to put further question.
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SHRI SAUGATA ROY: May I know
whether the Chinese delegation that
has come on a goodwill mission to
India has come with a letter from the
Chinese Foreign Minister inviting our
Indian Foreign Minister to visit
Peking and, if so, whether the Minis-
ter has decided to accept the invita-
tion fo go to China on a goodwill mis-
sion so that the relationship between
the two countries could be improved?

AN HON. MEMBER: Whether he
will go with Mr. Subramaniam Swamy.
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SHRI SAUGATA ROY: Let him take
Mr. Subramaniam Swamy with him.

SHRI ATAL BIHARI VAJPAYEE:
The invitation has been accepted ip
principle. But the visit will take olace
at an appropriate time and after due
preparations. After what has happen-
ed in the past, there should be no
euphoria on our relations with China.
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SHRI B. RACHAIAH: May 1 know
whether it is a fact that an impression
has been created in other countries,
including China, that the Scheduled
Castes and  Scheduled Tribes, the
minorities and the neo-Buddhists have
been throttled under the Janata Gov-
ernment and, if so, what measures is
he going to take to arrest that impres-
sion?

SHRI ATAL BIHARI VAJPAYEE:
There is no such impression.

i WW gEM ann ;e
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MR. SPEAKER: Don't spoil the at-
mosphere.
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RE: MOTION FOR ADJOURNMENT

Reported Statement by the Prime
Minister on merger of Sikkim

SHRI K. LAKKAPPA (Tumkur): I
have sent an adjournment motion on
the statement made by the Prinie
Minister regarding annexing of Sik-
kim. You kindly adjourn the House
for a discussion on the definite issue
This is a very important issue.

MR. SPEAKER: I had received it at
about 10.45 hours. It is under my
examination. I will let you know the
result tomorrow.

(Interruptions)

SHRI K. LAKKAPPA: This is very
important. It should be taken up
today. This is a very important issue.
(Interruptions) The responsible Prime
Minister of India ought not to have
made such a Statement. This is a very
important issue. (Interruptions) He
has made such a statement. (Inter-
ruptions). Against the sovereignty of
this country, he has made such a
statement. I will request you to con-
sider my adjournment motion.

MR. SPEAKER: I am considering. .
(Interruptions)

SHR] SAUGATA ROY (Barrack-
pore): You inform us what has Leen
done. We gave notice before
10 O’clock in the proper form, in a
proper way. (Interruptions)

Wl e WX Fem (I9)
#qtﬁmwrmr_g | W AT &
T[T 9 T 97 T far dro ?
TE O JIAAA § ... (sqwam)
MR. SPEAKER: I am examining the

matter, I have told you. I will give
the decision tomorrow. )

(Interruption.s)

Nl EER T FSUM W AT
W¥q 9gH T

SHRI K. LAKKAPPA: When there
is an adjournment motion. ... (Inter-
ruptions). Short Notice Question.....
(Interruptions). The Prime Ministcr
of India is attacking the sovereignty of
this country.

o EEE T ¥BTW AT
wper At & ar7 F1 oEeqr AvEAr
EiI R AT &y & | @
F1 91T TFF AA AT IT FNQE AT

SHRI K. LAKKAPPA: The Prime
Minister of India is attacking the
Sovereignty of India. Our sovereignty
is in danger. This is a very important
question; it cannot be postponed. (In-
terruptions).

Wl gEW wT VAW ;. 9EA TG
wz afzw w@vas faar wmn afeg
A7 39 F 214 ¥ a7 g7 qUET A9
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F@ AT W WT T A7 e Arfrg
FqvEq ARl A9 IX | qET TH WIS
aif FAvaw #1 SE ow S feR
o9 GUAT A7 F2 | WAT AT F T
A7 | AT AT ITFET ATZATZ

MR. SPEAKER: I am on my legs. 1
have received two notices. The mat-
ter is being examined be me.

(Interruptions)





